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added advantage to the Indian exporters and to earn the foreign exchange to our
country. Hence, the hon. Chairman is requested for compassionate and urgent
intervention to resolve the delisting matter for restoring delisted shrimp export
companies to export shrimp consignments to European Union countries, UK and
Russia for enhancing the market opportunities, strengthening the industry’s global
reach and supporting the sustainable growth of Indian Seafood exports with key focus
on shrimp. Thank you, Sir.

MR. DEPUTY CHAIRMAN: The following hon. Members associated themselves with
the matter raised by the hon. Member, Shri Masthan Rao Yadav Beedha: Dr. Fauzia
Khan (Maharashtra), Shri R. Girirajan (Tamil Nadu), Dr. John Brittas (Kerala),
Shri Prakash Chik Baraik (West Bengal) and Shri A.A. Rahim (Kerala).

Now, Shri Satnam Singh Sandhu on ‘Concern over Increasing Cases of
Grabbing of NRIs’ Properties in our Country’; not present. Shri Sanjay Singh on
‘Concern over Social and Economic Conditions of Sick Workers of Coal India’.

Concern over social and economic conditions of sick workers of Coal India
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MR. DEPUTY CHAIRMAN: The following hon. Members associated themselves with
the matter raised by the hon. Member, Shri Sanjay Singh: Dr. Fauzia Khan
(Maharashtra), Shri Haris Beeran (Kerala), Shri Sandosh Kumar P (Kerala),
Dr. John Brittas (Kerala), Shri Prakash Chik Baraik (West Bengal), Ms. Dola Sen
(West Bengal), Shri Khiru Mahto (Bihar), Shrimati Sagarika Ghose (West Bengal),
Shri R. Girirajan (Tamil Nadu), Shrimati Jebi Mather Hisham (Kerala), Shri Ritabrata
Banerjee (West Bengal),  Shri Imran Pratapgarhi (Maharashtra), Shri M.
Shanmugam (Tamil Nadu), Shri A.A. Rahim (Kerala), Shri Saket Gokhale (West
Bengal), and Shrimati Renuka Chowdhury (Telangana).

Demand to include Lepcha, Bhutia and Limbu Language in the Eighth Schedule
of the Constitution of India

SHRI DORJEE TSHERING LEPCHA (Sikkim): The Government of Sikkim, since its
merger with the Union of India, has taken a bold step towards promotion of languages
in the State. It is to place on record that the first democratically elected State
Government had passed a historic Sikkim Official Languages Act, 1977 on 25"
October 1977 and adopted Nepali, Bhutia and Lepcha Languages as the State Official
Languages of Sikkim and, thereafter, Limbu language was also adopted as the
Official State Language of Sikkim through the Sikkim Official Languages
(Amendment) Act, 1981. Moreover, with the introduction of Lepcha, Bhutia and
Limbu languages in the school curriculum in the State, this language has been further
extended to the Post-Graduate courses and presently further extended to Ph.D.
under Sikkim Central University. News bulletin in All India Radio, Gangtok, are being
aired in these three languages. Similarly, Sikkim Herald, a weekly newsletter, is also
being published in these languages edition through Information and Public Relations
Department, Government of Sikkim. In addition, the Sikkim Legislative Assembly had
also adopted the Resolution in the year 2008 for inclusion of Lepcha, Bhutia and
Limbu languages in the Eighth Schedule of the Constitution of India.
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